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Wmr Correspondents

1454. Shrl Mohammad Ismail:
Shri G&nesh Ghosh:
Shri Umanath:
Shri B. K. Modak.:
Shri Btaafafean Dac

Will the Minister of Information 
and Broadcasting be pleased to state:

(a)  whether Government have pre­
pared a scheme for the deployment 
of Press Representatives and Camera­
men as War Correspondents;

tb> if so, the criterion  for  the 
selection of candidates; and

(c)  the details of the training course 
proposed by Government?

The Minister  of laTomatten and 
Broadviating (Shri K. K. Shah): (a)
Yes. Sir.

Hi) Selections were made on the 
ba*’* of nominations invited from the 
new> agencies as well a* newspapers 
of various languages In the light ot 
their regional coverage, standing and 
circulation. The Press representatives 
will receive training in suitable and 
convenient batches.

(c)  Disclosure of this  InformatfcMl 
will not be in the ytMIc totatwL
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Sainik School in  Himachal Pradesh

MM. Skri Hem KaJ: Will the Minis­
ter of Defence be pleased to state:

(a) whether there  ̂a proposal to 
establish a Sainik school in Himachal, 
Pradesh; and

(b) if so. when it is likely to be 
set up?

The Minister of State in the Minis­
try of Defence (Shri B. R. Bbagat):
<a) No, Sir.

(b) Does not arise.

Permanent Welfare Offices for 
Ex -Servicemen in States

1456. Shri  Hem Raj:  Will  the
Minister of Defence  be pleased to 
state:

(a) whether it is proposed to set 
up permanent officers at State head­
quarters for the welfare of Ex-servi- 
ccmen; and

(b) if so, their nature and func­
tions?

The Minister of State in the Minis­
ters' of Defence (Shri B. R. Bhagat):
(a) State Soldiers’ Sailors’ and Air­
men’s Boards have been set up for the 
'welfare of the ex-servicemen.

(b)  These are  permanent  bodies, 
whose functions are to administer and 
co-ordinate the work of the District 
Soldiers’ Sailors’ end Airmen’s Boards 
under them and generally to promote 
measures for the welfare of ex-ser­
vicemen and their  families and the 
families of serving and deceased ser­
vice personnel residing in the State.

Seminar on Indo-Pak. Problems

1457. Shri Onkar Lai Berwa: Will 
the Minister of External Affaire be 
pleased to state:

(a)  whether it Is a fact that  a 
Seminar was organised by the Gandhi 
Study Group to  discuss  Indo-Pak. 
problems on the 1st May, 1967;

(b) if so, whether any  External 
Affairs Ministry official participated 
In the deliberations,

(c) whether the Government helped 
in the conducting of This Seminar in 
any way; and

(d) if so, the details thereof?

The Minister of External  Affairs
(Shri M. C. Chagla); (a) Yes. Sir.

(b) No, Sir. However, two officers 
of the Ministry  0f External Affairs 
attended the Seminar, as  observers.

(c) No, Sir.

(d) Does not arise.

Ban on 'Night’ films

14*0. Shri Babmrao Patel: Will the 
Minister of Information  and Bral- 
cmsting be pleased to state;

(a) the number of  the  so-called 
‘Night’ films such as  “Orient  By 
Night”, “Paris By Night", "America 
By Night” etc. which  have  been 
banned, and their names, up to 31st 
March, 1967;

(b) the dates on which these films 
were censored and  allowed  to be 
released when first  imported,  and 
the duration of the run  of each of 
them in the country;

(c) the number of copies of each 
film allowed to be  imported  into 
India and the amount of duty paid 
thereon;

(d) what particular social  benefit 
to the people of our  country  was 
gained by banning these films after 
allowing them to be run so long; and

(e) why the censors had not banned 
the .'Night' films when they were first 
imported into the country and  put 
up before the censors?

The Minister of Information  and 
Broadcasting (Shri K. K. Shah): (a)
10 (c). Eleven 'By Night’ series film* 
have been uncertified for public exhi­
bition with effect  from 24th April. 
1967.  Information  regarding their



2883 Written Answers  JUNK 5, 1907  Written Answers 2884

titles, dates of their certification  by 
the Central Board of Film Censors, 
number of copies imported and the 
duty paid thereon is  given in the 
statement laid on the Table of the 
House. [Placed in Library. See No. L.T- 
517/67J.  Information regarding  the 
exact duration of the run of each film 
is not available with Government.

(d) Heview proceedings had to be 
undertaken in accordance with  the 
provisions of the Cinematograph Act, 
1952 on receipt ot a number of com­
plaints from the public against the 
exhibition of these films which on ex­
amination were found to justified.

(e) The Central  Board of Film 
Censors was well within its compe­
tence to allow exhibition of these films 
with an *A’ Certificate after such de­
letions as were considered necessary 
in its judgement.

Sainik School, Bhobaneewar

MCI. Shri Chintamani ranigrabi:
'Will the Minister of  Defence  be 
pleased to state:

(a) whether Government are aware 
of the mismanagement of the Sainik 
School at Bhubaneswar in Orissa;

(b) whether it is a fact that the 
parents of the boys there have lodg­
ed several complaints  against  the 
management of the School;

(c) whether it is a fact that  the 
State Government have  no  control 
over the school; and

(d) if so, the steps  Government 
propose to  take  to  improve the 
management of the school?

The MfaiMer of State hi the Miais- 
try of Defence (Shri B. K. Bkactt):
(a)  and <b). Although Government 
have  not received  any complaints 
against the management of the school 
from parents ot boys, they have seen 
some reports  in Orissa newspapers 
making various complaints about the 
manner in which the school is being 
run. *R>ese have been looked into and 
generally found to be without basts.

(c)  and (d). Under the scheme of 
the Sainik Schools run by the Sainik 
Schools Society, the  State Govern­
ment is represented both an the local 
Board  of Administration  and  the 
Board of Governors and is thus able 
not only to express its views but also 
to influence the decisions relating to- 
the management of the school.

Defence Officers aent abroad

1462. Shri Ramachandra Ulaka: 
Shri Dhuleahwar Meena:
Shri Heerji Bb&i:
Shri K. rradhanl:
Shri Vishwa Nath Pandey:

Will the Minister of  Defence  be 
pleased to state:

(a)  the number of  Officers from 
the Defence Services  sent  abroad 
during the last two months; and

<b) the names of countries to which 
they were sent?

The Minister of State in the Minis­
try of Defence (Shri B. g, Bhagat):
(a) and (b). The information is being 
collected and will be laid on the Table 
of the House.

Heads ef Mlu Western  Abroad

1463. Shri Bismehaadr* Ulaka:
Shri Dhaleahwar Meeas:
Shri Heerji Bhai:
Shri K. Pradhaai:

Will the  Minister  ot  External 
Affairs be pleased to state:

(a) the posts of  the  Heads of 
Indian Missions abroad which hav* 
been filled during  the  last  two 
months; and

(b) the posts which still  remain 
vacant?

The —  later of Estersal  Affahr*
(Shrt M. C. Chagla): (a) Giver Mtanr 
is the list of countries where a aeer
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Head of Mission has been posted ia 
the last two months:

1. Rumanoa ................. Bucharest

2. Denmark ..... Copenhagen

3. Malaysia............Kuala Lumpur

4. Thailand .................  Bangkok

5. Iran ............................... Tehran

(b) Selections  for the Heads at
Mission  posts in  Turkey , Kuwait, 
Poland,  Indonesia,  Senegal,  Syria, 
Mauritius and Nigeria bave already 
been made and the Heads of Missions 
concerned will be taking aver in each 
of these  countries  shortly; except 
Mauritius where the incumbent is al­
ready in place. In the case of UK. and 
Australia the selection of a Head of 
Mission is under active consideration.

Soldiers wended daring Indo-Pak.
Conflict

14*4. Shri Ramadumdra Ulaka:
Shrl Dbnlnbwir Meena:
Shri Beerji Bhal:
Shrl K. Pradhanl:

Will the Minister of  Defence  be 
pleased to state the total number of 
soldiers wounded in .the recent Indo- 
Pak. conflict who were admitted  in 
various occupational therapy centre* 
lor training and  rehabilitation  and 
for whom grants have been given by 
the Central Government?

The Minister of State in the Minis­
try ef Defence (Shri B. B. Bhagat):
12 wounded  soldiers are at present 
undergoing  treatment  in  various 
Training Centres viz. Industrial Train­
ing Institutes, Queen Mary’s Technical 
School.  Klrkee and Training Centre 
for Adult Blind, Dehradun.

The wounded soldiers still in Mili­
tary Hartal numbering about 240, 
are already  getting  physiotherapy 
treatment in the Hospitals, wherever 
necessary. However, a separate Medi­
cal Rehabilitation Centre has been set 
up t*  provide physiotherapy  and 
diversional therapy treatment to those 
soldiers who may need them on com- 
oletion nt their nH1”1 treatment.

<5

The period spent by these persona 
in the Medical Rehabilitation Centre 
and Vocational  Training Centre ia 
treated as ‘duty’ jn the case of other 
ranks and as ‘sick leave’ in the case 
of  Officers; no other  Government 
grant is given to them.

Defence Training Institutions

1465. Shri Ramachandra Ulaka:
Shri Dhuleshwar Meena:
Shri Heerji Bhai:
Shrl K. Pradhani:

Will the Minister of  Defence be 
pleased to state:

(a) the number of Defence Train­
ing Institutions proposed to be open­
ed in the country during 1967-68; and

(b) the details thereof?

The Minister of State in the Minis­
try of Defence (Shri B. R. Bhagat):
(a) Nil.

(b) Does not arise.

Heavy Water Plant

14M. Shri Ramachandra Ulaka:
Shri Dhnleahwar Meena:
Shri K. Pradhani:
Shri Heerji Bhal:

Will the Prime Minister be pleas-, 
ed to state:

(a> whether Government  propose . 
to establish any Heavy Water Manu­
facturing Plant in the country during 
the Fourth Five Year Plan period; . 
and

(b) if so, the details thereof?

The Minister of State in the Depart­
ment of Atomic Energy (shri M. S. 
GurupaAuwamy): (a) and (b). It has 
been decided  to set  up a Heavy 
Water Plant with a capacity of 200 
metric tonnes per annum* Hie ques­
tion regarding the location of  the 
Plant is under consideration of Gov­
ernment.
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Film Institute of noota Tnlihal Airport

1467. Shri Mohsin:
Skrl M. N. Naghnoor:

Will the Minister of Information 
and Broadcasting be pleased to state:

(a) the yearly recurring and non­
recurring expenditure of the Indian
Film Institute, Poona;

(b) the total investment on the 
Institute;

(c) the number of students study­
ing in the Institute with break-up for 
various courses;

(d) the number of staff  working 
in the Institute; and

(c) the per capita expenditure?

The Minister of Information  and 
Broadcasting (Shri K. K. Shah); (a)
Expenditure of the Film Institute of 
India. Poona for the year 1966-67 was 
as follows?—

Recurring ..  Rs.  11.92 lakhs

Non-rccurring  ..  Rs.  3.00 lakhs

(b)  Total expenditure on the Film 
Institute of India. Poona since its in­
ception in 1960 .... Rs. 77,50.720.

fc) 124 students were studying In 
the Institute during the academic year 
1966-67.  The  break-up in  various 
courses is given below:—

(i'Screenplay Writing 9

(ii) Direction . . . IS

(iii' Motion Picture Photo­
graphy  .  .  . 30

fivlSound Recording and 
Sound linninterinjr 26

,'v;Film F.diiing 21

(i-il 1-ilm Acting 23

T«tal 11

(d) 175.

(e) Average annual expenditure per 
student during the last live  years 
came to Rs. 9,679.

1468.  Shri M. Meghachandra: Will 
the Minister of Defence  be pleased 
to state:

(a) whether it is a tact that land 
is being acquisitioned for  the pur­
pose of expanding the  Tulihal Air* 
field in Manipur;

(b) if so, the number of families 
to be uprooted by this expansion and 
how much of the acquisitioned land 
is actually cultivated land; and

(c) whether people affected by this 
airfield expansion are  being given 
alternative land as compensation?

The Minister of State in the Minis­
try of Defence (8hri B. R. Bhngat):
(a) Yes. Sir.

(bi About 75 families will be dis­
placed by the acquisition of land. The 
area includes about 170 acres of cul­
tivated land.

(c)  No, Sir.  The affected persons 
will be paid cash compensation only 
according to the provisions of  the 
Land Acquisition Act.

Violation of Indian Air space by Pak 
Plano

14*9. Shri D. C. 8harma:
Shri K. N. Pandey:
Shri D. N. Deb:

Will the Minister of  Defence  be 
pleased to state:

(a) whether a Jet plane from Goga 
side of East Pakistan intruded into 
Indian territory through the Jhau- 
danga border  outpost  on  the 7th 
May. 1967;

(b) whether any enquiry has boon 
made into the incident; and

(c) if to, with what result?

The Minister of Slate in tho Mteto- 
try of DeCMMo (Skrl B. R. Bhagat):
(a) On 7th May, 1967. at about 181# 
hours a Pakistani light aircraft water­
ed Indian air spaoe at a point M  of



Ban,aon, Jn Wat Benpl area, and 
ihen tumine ln a northerly direction 
re-entered Pakistan territory. It 
penetrated about 8 nautical miles into 
Indian territory. 

(b) A protest w111 lodeed with the 
~vernment of Pakistan on 18-l-19e7. 

(c) Reply of the Gover nnwnt of 
P akistan j i; awaited. 

Raettle111ent Dl~orate 

H'lt. Sbrl D. N. Patodla: 
Slart Mollamecl Imam: 
Sbrt 8. It. Tal*riab: 
Slarl Oa41lll•caaa Gowd: 

Will the Minister of Defeace be 
pleased to state: 

( ;, ) the detajls of alternath-e emp· 
loyment arran1ed by the Resettle-
ment Directorate of his Ministry for 
tbe Emergency Commissioned Offl. 
eers who have been served with quit 
notices; and 

(b) whether complaints have been 
received about the unsatisfactory 
working Of the Resettlement Direc· 
:torate'.' 

'It.le Miaateto of l&aCe 1a .._ Mlllls-
...., el Deteaee <Sbrt a. a. 1111apu: 
(a) Resettlement Directorate func-
.Uons only as a lialN>n office between 
Ute potential employers and the ex• 
1DCOa. Its role is to persuade the 
potential employers to aive preference 
to the ECOa in the matter of filling 
'V~ies in their offices and h has 
110 authority to issue p0sting orders 
.aaainat aucb vacancies. 

Government ha,·r taken stePll to 
raer ve certain JM'ft'enlaiet of per-
manent vacancies In the All India 
Servitt11 and various Central 8er\'it('I 
IPQltl Clan I and C!ass II which are 
1tDed oo the bub of a competitive 
namlnatlon and or lntttVlew by the 
'Union Public Service Commlulon, 
.tvmi.....oots for wbkh are pubU1b-
e4 ID all Important new1p9pen of 
tM COllftt"'. It i. for the lndivlduat 
tOllcera to be Oil the look-out tor such 

advertisements and apply for them, if 
they are ellaible. 

Most of the State Governments 
have a'so issued orders reservina cer-
tain percentages or vacancies in their 
1ervices for the E.C.Os. For these 
vacancies al:io the ECOs themselves 
have to apply to the appropriate autho-
rity as and when advenisements •P· 
pear. 

Aa for public undcrtakinas and 
prl\·ate firms the EOOs could applf 
for such ,·acancit!s a.~ they come 
across, direct lo th\> a ut hority con-
cerned with a t'OPY tu the Director 
General R1·gettlt'ment who would 
then ust- h is good uttices to see that 
prefe~nc ls aiven to the- ECO& while 
makina recruitment. The Ministry of 
Defence 1141S also written to a number 
of important indu~trialms in the pri-
vate sector for ab;orption or as many 
!lCOs as possib'e in their orpnisa· 
tions. 

For the faci\itv of the ECOs Reset· 
ttement Directorate will be iUUi.nl 
periodical bul!etin aivlng the par1.i· 
culars or all vacancies (both reset"Ved 
and unreserved) t'f'P(>rlt'd to them for 
t he information of the ECOa who a!'e 
due for relt>ase or have been released. 
A statement of vacanci~ so far re-
portd to Resett!ement Directorate ill 
laid on the Tablr of the Home. 
rPlat'ed in Libnrry. Bee No. LT-518/ 
811. 

(b) No specific complaints about the 
unsatisfactory working of the Reset· 
tlement 'Directorate have been recefv· 
C!d by the Government . 

.,,2.~~writr:.., 

.....,. ""' q ~ ift .-rr m r.- : 
(..-) "1' "(4CICIC .. ~ ~ 

~~ ~ ~ ft' """' 
fipiT ""' t ~ q ~ t) 1Pn t 

<~• ) • t.t. m n : "'1: 
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Munhttvc of Marine Diesel 
Coffees

1«7J. Shri Vtahwa  Nath  Paadey:
Will the Minister of Defence be 
pleased to state:

ia) whether it is a fact that Gov­
ernment have approved the  project 
for the manufacture of Marine Diesel 
Engines in India;

<b) if so, when; and

<c) the total amount of  expendi­
ture involved in the project?

The MaMcr of State la the MUib- 
iiy of Defence (Shri B. R. Btngat):
(a) Yes, Sir.

(b) 31st March. 1967.

(c) The estimated capital expendi­
ture on the project is about Rs 363 
lakhs.

Anti-Indian Propaganda by OUat

1474. Shrl Onkar Lai Berm:
Shrl Meetha Lai:
Shri Atam Dm:

Will the  Minister  of  External) 
Affairs be pleased to state:

(a) whether China has stepped up 
anti-Indian propaganda and  subver­
sive activities in India; and

(b) if so, the  steps  which are 
being taken  to counteract  their 
activities?

The Minister of External Affairs
(Shrl M. C. Clucgla): (a) Yes, Sir.

(b)  The Government  are  fully 
aware of the Chinese threats and all 
necessary steps arc being taken  to 
protect our national security.
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'w-h’w -  it  srr̂  *r  srpf

gr̂i  ttt  JTfTr̂ij  ■j’r̂.Tni Tsfr̂tanr 

fowrr zrz f. fsw  ̂st »r n̂rr. srrsr 
5RT 'TRfr̂ TI ?. ift- 3*1% sr-TTT tNW!3PT 

fvxfĵ T it nwnr fT" jTT=T =fT% 

tT ifm   sw it »r frsî-jr

1 

'mfratfr  ct  Onrhn

1477. «ft «r?Tm fw?r wmft :
twt »tfr  ĝTJf *n  Ttn

fa-:

(t)  WT TnTJ % ?3T ̂ 'T̂ifer-TT 

i -̂iTr rfir  ir?p tffipn   ̂;

?r. =ft "3»m sjfVrr vn

»  ;

(n) w «mr <rnrr«r jftfa % 

»T5«  ̂TOt'. i vz Wni.'A fawt  ̂

fa: rw-Tfit % fan; w m  v*i«r«4*rl 

vr =vft fspn wmr •,
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(w) w   ft  fV

nft- PwW iTPW *p»r n yfanff 

fH«rfai  iTOT *f *rfww  ifpft  ft

<TT̂ *P1TW ’TPl̂T  ̂  ft

?nrr <Ht.i  T?r*r ?taT ft ?

sfarwj «hrm» «t ttrj irtf (*ft

«» TTo WRf): (̂) *T =r?jt I

(w) it>=t  ̂ î*n  i

(IT)  rr»n  TT?  fn'lt-T Hgt  fw

»tjt  g  i

i*) -iii-.w *fw  '■

T'T̂rŝsfi w?r insr 

qnslfĉ zii tt •ĝrrs’r otw   *rerpir 

ttpft  srfw ?Hi ft wV7 q̂i®!  <pr- 

»f«ar<r tt rrtf *.ttt  itptt ft  i<■

in q«( in iw>, winjr 

(f.WMI)

1478. wt Tin  vrarrvm :

♦ft JWST  <F*«TO :

«y wo «To vrpwi :

WT TW( WT V7. Wri  fW »./,l

ft! :

(*) wt vt. *t* ft fa JO *f, 

1967  TT  TPtl̂ TT  « fw»»T

*r ir« 4.vrh * ft to irswr it 

2o arfrr sptt srr »nr 3r ;

(») sfc Ki, 'ft *rw? % wr irrr̂i

*f; *V

(n)  7f7*rwww  **-s* 

flrcrft rrfk ft ?

rfftmn «frrwg »*Tn* #rft («ft

*o tr« Him) : (v) % (»r).  w 

ft fa lost, <fV i .

TT̂ wpn  %

% err srar <rs*nr  vwjwtt *r t»v 

»t«*i farofav  ’ft ififhR fa*n *i*n i 

r*r tjw? *r ftaft ̂  ̂   ft stfasT 

qtqfrr rr  qv*rnr if̂ r ffrr 

Tt iic Mî I  rT̂I fivrff̂v  vY 

f*n£  srft % *ra ift vr nnsq *r 

ftr*ffr fin?7̂ wtsst r>jf vt wr*rr ft t

Reorganisatlan of Cantonments

1479. Shri M. N. Nafhsoor:
Shri Kanwar Lai Gupta:
Shri R. S. Vidyarthi:

Will ihe Minister of Defence  be 
plta-it'd to state:

<a) whether there is a proposal to 
amend the Cantonments Act of 1924;

(b) if so, the nature thereof;

(ci whether Report has been re- 
ccivcd Irum the Committee headed Dy 
Shri S. K. Patil on the re-organisa­
tion of Cantonments; and

id) if so. the action taken therein, 
particularly in regard to giving re­
lief to thi: civilian owners of proper­
ties in the Cantonments?

The Minister of 8tatc In the Minis­
try of Dcfence (Shri B. R. Bhmfat):
(a) Yes, Sir.

(b)  It is proposed to amend  the 
Cantonment Act, 1924. with a  view, 
amongst others, to introduce  free 
and compulsory primary education in 
accordance with the directive princi­
ples of State Policy; further democra­
tization of the Cantonment Adminis­
tration consistent with the  nature 
of Cantonmenta as military stations; 
permit extension of the Act to places 
where Indian Navy is quartered; re* 
ctify defect* In certain provision* of 
the Act brought out in judicial pro* 
nouncanents; and iwww 
experienced la aAmtaMattag. Ijba JMBU
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(C) Yes, Sir. Such a report was re­
ceived in the year 1951.

(d)  On the recommendations of the 
Committee, the following actions have 
been taken:—

(i) Parts of certain cantonment 
areas were excised  from  their 
limits and merged with the adjoin­

ing municipalities;

(ii) Cantonment Electoral. Rules 
have bwn amended-

(iii) A decision was taken in 1857 
to grant free hold rights on certain 
conditions to persons holding lands 
in Cantonments on old grant terms. 
The matter is now being re-examin­
ed in the context of the need  to 
evolve a pattern consistent with the 
socialist goal of society and  also 
in the context of increased defence 
needs of lands in Cantonments con­
sequent to the declaration of Em­
ergency in 1962.

Atomic Power Station in  Rajasthan

1484. Shri K. X. Pandey: Will  the 
Prime Minister be  pleased to state 
how much funds are being provided 
by Canaria for the second  unit of 
nuclear power station reactor being 
added to the Rajasthan atomic power 
station?

The Minister of State in the Depart­
ment of Atomic Energy (Shri M. S.
Gnrapadaswamy): Canada is provid­
ing through her Export Credits Insu­
rance Corporation a loan of Canadian 
S38.5 million for the second unit  of 
the Rajasthan Atomic Power Project.

Movement for Creation of ‘Christian 
Democratic  Republic”

1481. Shri s. K. Tapuriah:
Shri D. N. Patodla:

Will the  Minister  of  External 
Affairs be pleased to state:

(a)  whether the attention of Gov­
ernment has been drawn to a news- 
item in Ute ‘Indian Express’ of  the 
19th May, 1967 saying that a move­
ment has been launched  in K&chin

State of North Burma for creation of 
a ‘-Christian  Democratic  Republic” 
comprising of Naga inhabited areas of 
Burma, Nagaland and Naga inhabit­
ed areas  of Manipur and  Assam; 
and

(b)  if so, the reaction of Govern­
ment in this regard?

The Minister of External  Affair* 
(Shri M. C. Chagla): fa)  and  (b). 
Yes. Sir.  As the matter  relates to 
certain developments taking place in 
another country, the  Governmet of 
India have no comments to make. So 
far us areas inhabited by Nagas  in 
Nagaland, Manipur, NEFA and Assam 
are concerned  they  constitute  an 
integral part of India and the Gov­
ernment of India will not permit any 
such extra-constitutional activities.

Applicatian for Issue of Visa from 
General Kong I*e

1483. Shri 51. L. Sondbi: Will the 
Minister  of  External  Affairs  be
pleased to state:

(a) whether any  application for 
visa was received  by  Government 
from General Kong Le;

(b) if so. the action taken in the 
matter; and

(c) whether it is a fact that General 
Kong Le visited India os a State guest' 
in 1964?

The Minister of External  Affairs 
(Shri M. C. Chagla): (a)  No formal 
application was  received  but  he 
made a verbal request to our Com­
missioner in Hong Kong  and sent 
telegraphic request.

(b) It is understood that he is now 
going to the Philippines  first.  We 
shall consider his request if he still 
wishes to visit India after his Philip­
pines visit.

%

(c) General Kong Le visited India 
in 1963 as a guest of the Government
of India.
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Genocide of Pushtooits

1484.  Shri M. L. Sondhi: Will  the 
Minister of External Affairs be pleas­
ed to state:

(a) whethet it is & fact that India 
propose to raise  the  question  of 
genocide of Pushtoons by Pakistan in 
the United Nations Organisation: and

(b) if so. the details of the specific 
stand of India keeping in view  the 
United Nations provisions for geno­
cide?

The Minister of  External  Affairs 
(Shri M. C. Chagla): (a) No. Sir.

(b) Doi - not arise.

A.I.R. Artistes in Dharwar Station

1483. Shri S. A. Agadi: Will  the
Minister of Information and  Broad­
casting be pleased to state:

(a) whether  the  attention  of 
Government has been drawn  to the 
articie appearing in  Prapancha.  of
the 14th May, 1967,  published from
Hubli. Mysore State: regarding  the
partial and  cumnjunial  treatment 
meted out to the Artistes by the local 
Committee of the All India  Radio. 
Dharwar;

()>) if so, the action  contemplated 
to be taken in the matter:

(cj the names of ‘he Members  of 
the Advisory Committee;

(d) the basis on which the  Advi­
sory Committee is constituted; and

(e) the authority  empowered  to
constitute the Advisory Committee?

Hie Minister of  information and 
Broadracting (Shri K. K. Shah):  (a)
Yes, Sir.

(b)  No action is contemplated  as 
the allegations made in the  article 
Are without any basis.

(c) The Hon. member is evidently 
referring to the local Audition Com­
mittee. The following are  the non- 
official members of this  Committee 
attached to the Dharwar Station:—

(i) Shri B. G. Angadi

(ii) Shri B. H. Inamdar

(iii) Shri S. S. Tuppad

(iv) Shri S. V. Bhirdikar

(v) Shri V. K. Koregaonkar

(vi) Shri D. B. Pathak

(d) The members o£ Local  Audi­
tion Committees are selected on the 
basis of their knowledge of music.

(e) The Director General, All India
Radio.

I.A.F. Dakota Accident

14H6. Shri K. N. Fandey: Will the 
Minister of  Defence be  pleased to 
state:

(a> whether an I.A.F. Dakota crash­
ed over the Khasi and Jaintia Hills 
District on *hc 5th May, 1967; and

(b) if so. the details thereof?

The Minister of State in the Minis­
try of Defence (Shri B. R. Bhagat):
(a) Yes. Sir. The aircraft trashed on 
the hills north of  Sherpai  Range, 
about 33 miles north-west of Kum- 
bhigram.

(b)  The aircraft was on a courier 
fliiih'  between  Kumbhigram  and 
Gauhati.  Contact with the  aircraft 
was lost after 1000 hours and search 
for it was immediately  undertaken. 
The wreckage was located on the 7th 
May. 1967 on the  hills  north  of 
Shcrpui Range.  There were 14 per­
sons on board the aircraft, including. 
4 members of the aircrew,  and all 
were killed. The aircraft was totally 
destroyed.  A Court of Inquiry  has 
been ordered to investigate the acci­
dent.  Further details will be known 
when the proceedings of  the Court 
on Inquiry are finalised.
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WfetUagftOB OMoBMiBt

l««l. Shrl Nanja Gowder: WU1 the 
Minister of Defanoe be  plowed to 
state:

(a) whether the land* in which the 
Wellington Cantonment  in Nilgiria 
District (Madras State) ia established 
are on a 99-year lease;

(b) if so, on what terms; and

<c) whether the claim for adequate 
compensation on the basis  of land 
for land of the villages  has  been 
favourably considered?

The Minister of State in the Minis­
try of Defence (Shri B. R. Bhagat):
(a)  and (b). Land measuring 796.96 
acres in’ Wellington Cantonment was 
taken over in or about year 1880 for 
perpetual use on payment of a lump 
sum amount of iRs. 850 and an annual 
payment of Rs. 168.

(c) Representations were  received 
from certain residents of  Jagthala 
village of Nilgiris District,  Madras 
for the return of the land in Welling­
ton Cantonment which they claimed 
had been acquired from their fore­
fathers on a lease for 100 years.  In 
the alternative they  requested  for 
the payment of the present  market 
value of the land or land in exchange. 
The claim was examined and a lump 
sum amount of Rs. 4743.75 in lieu of 
the annuity of Rs. 105  being paid 
to the owners was offered to the per­
sons affected.  The persons declined 
the offer and have filed a suit against 
Government which is being defended. 
The matter is rub-judiee.

Indiana In Ind—trial  Establishments 
in Saadi Arabia

IMS. Shrl Y. A. Prasad:
Shrl N. K. SaaglA:
Shri N. 8. JNuma:
Shri Bsdabrata Bma:

Will the Minister of External Affairs 
be pleated to state:

(b)  if so,  whether  Government 
have taken up this  question  with 
Government of Saudi Arabia?

The Minister of External  Affairs
(Shri M. C. Chagla): (a) and  (b). 
Some  Indian  Employees  working 
with the Government of Saudi Arabia 
and with private Establishments were 
recently replaced.  It was suspected 
that this was in pursuance of a ban 
on the employment of Indians. This 
matter was accordingly taken up with 
the Saudi Arabian Government who 
denied the existence of any such ban.

Exchange of Ambassadors with ClUaa

X4S9. Shrl D. C. 8harm*:
Shrl tfadhn Limaye:
Shri E. K. Nayanar:
Shrl A. B. Vajpayee:
Shri Balraj Madhok:
Shri Shri Chand Goel:

Will the Minister  of  External
Affairs be pleased to state:

(a) whether Government was wil­
ling for a  renewed  exchange  of 
Ambassadors with China if the Pek­
ing regime is prepared to  play its 
part in reopening a meaningful dia­
logue between the two countries on 
the border dispute;

(b) whether the Chinese  reaction 
has been ascertained in this regard; 
and

(c) if so, the details thereof?

The Minister of External  Affairs 
(Shri M. C. Chagla):  (a) The Gov­
ernment of India have  always been 
prepared to have meaningful discus­
sions with China on the border dis­
pute; there is unfortunately no ‘indi­
cation at present from Peking af any 
willingness to have a settlement With 
India.  The  Government  do  net 
think, therefore, that any useful pur­
pose would be served by suggesting 
at this stage a renewed axdwage at 
Ambassadors.

(a) whether it is a fact that Indians  (b) No, Sir.
In the industrial Establishment* in
flwiH Arabia are being replaeed; and (c) Does not arise.
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Government Advertiaeinents in News 
Papers

1498. Shri Prem Chand Verma: Will 
the Minister  of Information  and 
Broadcasting be pleased to state:

(a) whether Directorate of Adver­
tising and Publicity maintains a list 
of newspapers, dailies, weeklies and 
monthlies, to which Government ad­
vertisements are released; and

(b) if so, the number of advertise­
ments released to newspapers of these 
categories separately in English, Hindi 
and other regional languages during 
the last one year?

The Minister of Information  and 
Broadcasting (Shri K. K. Shah): (a)
The Directorate of  Advertising and 
Visual Publicity maintains a record 
of media particulars of all regular 
newspapers and periodicals who app­
roach Government for advertisements. 
This information is utilised in select­
ing  newspapers  for  the release of 
specific advertisements.

(b)  The requisite  information  in 
regard to display advertisements  is 
given in the statement  laid on the 
Table of the House.  [Placed in Lib­
rary. See No. LT-519/67],  Similar 
information about classified advertise­
ments is being compiled and will be 
laid on  the  Table  of  the House 
shortly.

Concessions to Bigger Newspapers

1491. Shri Prem CHand Verma: Will' 
the  Minister  of  Information  and 
Broadcasting be pleased to state:

(a) whether it is B fact that bigger 
newspapers and periodicals receive a 
much greater measure of concessions 
from the  Central Government  In 
securing raw materials, newsprint, 
etc.;

(b) whether it Is a fact that 80 per 
cent of the<otal allotment of newt- 
print and machinery for newspapers 
etc. has gone to 28 big businessmen 
and the rest of 30 per cent hat gone

to the rest of newspapers In India; 
and

(c)  the names  of proprietors  of 
newspapers who have received im­
ports licenses of Rs. 5 lakhs and above 
during the last twelve months?

The Minister of Information  fend 
Broadcasting (Shri K. K. Shah): (a) 
No, Sir.

(b) Twenty-six big newspapers got 
80.9 per cent of newsprint and 89.1 
per cent of printing machinery of the 
total allotment for 1988-67.

(c) Names of proprietors of news­
papers to whom licences Bor more 
than Rs. 5 lakhs were issued for news­
print and printing machinery during 
1968-87 are given below:

For Newsprint:

(1) Ananda Bazar  Patrika, Pvt. 
Ltd., Calcutta.

(2) Hindustan Times Ltd., New 
Delhi.

(3) Indian Express  Newspapers 
(Bombay) Ltd., Bombay.

(4) Indian  Express  (Madurai) 
Ltd., Madurai.

(5) Andhra Prabha Ltd., Vijaya­
wada.

(8) Bennett Coleman & Co. Ltd., 
Bombay.

(7) Amrita Bazar Patrika  Pvt. 
Ltd., Calcutta.

(8) Thanthi TVust, Madras,

(9) Malayala Manorama Co. Ltd., 
Kottayam.

(10) Statesman Ltd., Calcutta.

(11) Sakai  Papers  Pvt.  Ltd., 
Poona.

(12) Kasturi & Sons Ltd., Madras.

(13) Lok Prakashan Ltd., Ahmeda. 
bad.

(14) The  Mathmbhumi Printing 
and  Publishing Co. Ltd., 
Kozhikode.

(13) The State's People Pvt. Ltd.. 
Bombay.

(18) Bombay Semachar Pvt, LM* 
Bombay.
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(17) Newspapers  &  Publications 
(Pvt.) Ltd., Patna.

(18) Nageswara Rao Estates Pvt. 
Ltd., Madras,

(19) Indian National Press (Bom­
bay) Pvt. Ltd., Bombay.

For Pnntinff Machinery:
(1) Indian Express  Newspapers 
Ltd., (Bombay).

(2) Basumati Pvt Ltd.. Calcutta.

(3) Shri N. L. Shah,  Jai Hind, 
Rajkot and Ahmedabad.

(41 Shri P. U. Reshamwala, Guja- 
ratmitra and Gujarat Darpan. 
Surat.

(5) Shri Y. K. Khadilkar, Nawa- 
kal. Bombay.

(6) Shri Narakasari  Prakashan 
Ltd., Nagpur.

1”) Amrit Bazar Patrika Pvt. Ltd.. 
Calcutta.

<8) Malaysia Manorma Co.. I.';!,, 
Kottayam.

(9) Msthrubhumi  Printing  and 
Publishing Co,  Ltd.. Kozhi­
kode.

(10) Indian National Press (Bom­
bay) Ltd.

(11) Shri J. R. Rawal. Nut an Sau- 
rashtra, Rajkot.

1 (12) Vasan Publications Pvt. Ltd.. 
Madras.

03) Shri II. G. Mabesu’ari, Nav 
Bharat, Nagpur.

Pres* Council

1492.  Shri S. C. Jha: Will the Minis­
ter of information and Broadcasting
be pleased to state:

(a) whether it ig a fact that the 
present Press Council has no statutory 
power by which it can force the news* 
papers not to indulge in yellow jour­
nalism;

lb) if so. whether Government pro­
pose to invest it with any such power?

The  Minister of Information . and 
Broadcasting (Shri K. K. Shah): (a)
The Press Council has already been 
invested with adequate powers under 
sections 13 and 14 ot the Press Coun­
cil Act, 1965.

<b; There is no proposal under con­
sideration of Government to  invest 
the Council with more powers.

Correction of replies to  Unstarkcd 

Questions Nos. 1 and 2 dated 

25-7-1966 and No. 2883, sated 

22-8-1966, regarding Television

The Minister of Information and 
Broadcasting (Shri K. K. Shah): <i)
The figures of expenditure relating to 
Television given in reply to parts (b) 
and (d) of the Unstarred Question 
No 1 by Or. M. M. Das, answered on 
the 25th July. 1966, have been check­
ed and found 10  be  as indicated 
below:

Question

“(h) The amount spent for 
this purpose since the dsy 
of the dacnioa to dtte

'•(d) The amount spenr during 
the current calendar year to 
date for TV and the am­
ount of foreign exchange 
counterpart or it;”

Reply already given

"Rs. 66 96 lakhs (approx. "

’The total expenditure <n 
TV during the current 
calendar year upto June 
1966 was Rs. 25 ’ 84 l«khs 
(approx.)  The foreign 
exchange component was 
Rs. J'lR lakhs (approx.)'1

Rcvhcti reply

"Rs. 83 ■ 28 lakhs (approx.)”

The total expenditure on 
Television during the, CW- 
rent calendar year upto 
June 1966 wss Hs. 37-86 
lakhs  (approx.) The 
foreign  exchange com­
ponent was Rs. 5-28 lakhs 
(approx.)” .... - .......




